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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 01st JUNE 2026 (MONDAY)
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
o IN COURT ROOM 2
Stl|Appeal Number  [Assmt, ve|Assessee Name Counsel [Remarks
| 11ITA 3219/CHNY/2025 |2014-15 [A] MURALI VITHIYA Abhishek Murali
|_2|ITA 3305/CHNY/2025 |2017-18 [A] SATHAPRA SUBRAMANIAN MADHAVI (SMC) R.Subramanian
| 3[ITA 3421/CHNY/2025 [2017-18 [A] VALEO INDIA PRIVATE LIMITEDQ
|_4|ITA 3606/CHNY/2025 |2013-14 [A] OPG BUSINESS CENTRE PRIVATE LIMITED
| S|ITA3612/CHNY/2025 [2014-15 [D] IMPERIAL SPIRITS PRIVATE LIMITED
6|CO 17/CHNY/2026 2014-15 | [A] IMPERIAL SPIRITS PRIVATE LIMITED
7{ITA 626/CHNY/2026  |2016-17 [A] SUBRAMANIK GEETHA K.Ravi
A] PONNAIYAH RAMAJAYAM INSTITUTE OF SCIENCE
8|ITA 628/CHNY/2026  [2022-23 ;N]D TECHNOLD ;Y TRUET ! v
9|ITA 629/CHNY/2026  |2023-24 | [A] RAHAMATH ABOOBACKER S.Sridhar
10|ITA 764/CHNY/2026  |2018-19 | [A] SARAVANAN (SMC) T.Vasudevan
11|ITA 765/CHNY/2026  |2017-18 | [A] ALAGAIYADEVAR CHELLADURA Y.Sridhar
12|ITA 766/CHNY/2026  |2020-21 | [A] USHA SELVA
13|ITA 767/CHNY/2026  |2016-17 | [A] VENKATA SIDDI RAJU SUBRAMANYAM RAJU KONDURU
14[ITA 768/CHNY/2026  [2018-19 | [A] DR. LATHA K.Balasubramanian
15|ITA 769/CHNY/2026  [2016-17 | [A] T. KANNAN K.Balasubramanian
16|ITA 770/CHNY/2026  [2020-21 | [A] VIJAYASARATHI S.Sridhar
17[ITA 772/CHNY/2026  |2015-16 | [A] MOHAMED NAGUTHA MARAICAYAR S.Sridhar
18(ITA 774/CHNY/2026  [2020-21 | [A] RAMASAMY PERUMALSAMY S.Sridhar
19|ITA 777/CHNY/2026 _ |2018-19 | [A] RAJA RAJESWARI MEMORIAL EDUCATIONAL TRUST |S.Sridhar
20(ITA 778/CHNY/2026  (2017-18 | [A] SUSHEELKUMAR TALREJA S.Sridhar ¢
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_“room_z ]
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CAUSE LIST OF "A" BENCH FOR 02nd JUNE 2026 (TUESDAY)

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl|Appeal Number  |Assmt. Ye|Assessee Name Counsel | Remary, <
1|ITA 2275/CHNY/2025 |2016-17 | [A] ABT LTD. $ Sridhar
2|ITA 2276/CHNY/2025 |2017-18 | [A] ABT LTD.
3|ITA 2394/CHNY/2025 |2011-12 | [A] K.NAGARAJAN
4|ITA 2396/CHNY/2025 |2011-12 | [A] SHRI N NAVEEN BALAJI
5|ITA 2412/CHNY/2025 |2017-18 | (D] KALPANA
6|ITA 3068/CHNY/2024 [2011-12 | [A] PALANI MUDALIAR NATARAJAN (SMC / RM)
7(ITA3313/CHNY/2025 (2017-18 | [A] SRINIVASAN KESAVAN (SMC) N.Prasad
8|ITA 779/CHNY/2026  {2015-16 | [A] DYNAVISTA INDUSTRIES PVT. LTD. S.Sridhar
9|ITA 782/CHNY/2026 |- [A] M/S. GANESA SANKARI HOME
10{ITA 783/CHNY/2026  |2025-26 | [A] M/S. GOVINDASAMY CHARITABLE FOUNDATION  |R.Meenakshi sundar
11[ITA 784/CHNY/2026  |2009-10 | [A] SELVARAJ ARPUTHARAJ
12|ITA 785/CHNY/2026  [2010-11 | [A] SELVARAJ ARPUTHARAJ
13|ITA 786/CHNY/2026  |2011-12 | [A] SELVARAJ ARPUTHARAJ
14|ITA 789/CHNY/2026  {2015-16 | [A] CHOLA SPINNING MILLS PVT. LTD. S.Sridhar (Erode)
15(ITA 790/CHNY/2026  |2020-21 | [A] SANTHANAKRISHNAN SETHUNARAYANAN
16|ITA 791/CHNY/2026  |2015-16 | [A] JAYABALAN SELVAVEL :
D] TA
17|ITA 792/CHNY/2026 | 2012 é o]Rp O{E:J\LTT;‘E%:\':EE;TR'AL REVELOPMENT
18|ITA 793/CHNY/2026  |2017-18 | [D] CHANDANMAL NAGARAJ
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_Z
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 03rd JUNE 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
IN COURT ROOM 2

Counsel |Remarks

Appeal Number Assmt. Ye| Assessee Name
ITA 1575/CHNY/2025 [2017-18 | [A] NATARAJAN G.Baskar -
ITA 2249/CHNY/2025 [2017-18 | [A] KEWALCHAND MEGHRAJ KOTHARI (SMC) S.Janani
ITA 2316/CHNY/2025 [2017-18 | [A] C. SENTHILKUMAR S.Vedhavel
[A] FC 2861 THE CUDDALORE DISTRICT PRIMARY
ITA 2319/CHN -
/CHNY/2025 12018-19 |\ cpicULTURAL COOPERATIVE EMPLOYEES THRIFT AND
ITA Y
2539/CHNY/2024 |2017-18 | [A] SURESHKUMAR SANGHI Ty —
ITA 384/CHNY/2025  |2017-18 | [A] HARISHKUMAR SANGHI
ITA 3965/CHNY/2025 |2017-18 | [D] GOVINDAN PARAMESHWARI
ITA 853/CHNY/2026  [2020-21 | [A] GOVINDAN PARAMESHWARI : S.Sridhar

ITA 870/CHNY/2026  |2020-21 | [D] GOVINDAN PARAMESHWARI
ITA 82/CHNY/2026 2020-21 | [A] BHAWAR SALES CORPORATION

ITA 602/CHNY/2026 2021-22 | [A] BHAWAR SALES CORPORATION
[A] MADURAI DISTRICT TINY & SMALL SCALE
ITA 614/CHNY/2026 -

/ / INDUSTRIES ASSOCIATION S.Sridhar

ITA 633/CHNY/2026  |2015-16 | [A] SURESH, SALEM
ITA 794/CHNY/2026  |2014-15 | [D] SRINIVASAN HEALTH AND EDUCATIONAL TRUST

CO 36/CHNY/2026 2014-15 | [A] SRINIVASAN HEALTH AND EDUCATIONAL TRUST
ITA 797/CHNY/2026  |2017-18 | [A] GEETHA MAHESWARI (SMC) S.Sridhar
ITA 800/CHNY/2026 2018-19 | [A] DHILLIP ANANDAM

ITA 801/CHNY/2026 2020-21 | [A] DHILLIP ANANDAM G.Baskar
ITA 802/CHNY/2026 2021-22 | [A] DHILLIP ANANDAM
ITA 804/CHNY/2026 2006-07 | [A] ASHWATH PRINTERS AND COVERTERS

R.Vijayaragahvan

ITA 805/CHNY/2026  [2007-08 | [A] ASHWATH PRINTERS AND CONVERTERS
22|ITA 809/CHNY/2026  |2022-23 | [A] ASSURANT WARRANTY SOLUTIONS (INDIA) PRIVATE LIMITED

23|ITA 810/CHNY/2026 Not Appliq [A] COMPREHENSIVE MEDICAL SERVICES INDIA “
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 04TH JUNE 2026 (THURSDAY)
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
IN COURT ROOM 2
Srl|Appeal Number  |Assmt. Ye|Assessee Name Counsel

ITA 3200/CHNY/2025 |2010-11 | [A] BEERAPUTRA GNANATHIRUVIA PANNEERDAS BABUD

1

2{ITA 3201/CHNY/2025 |2010-11 | [A] BEERAPUTRA GNANATHIRUVIA PANEERDAS BABUDA
3|ITA3209/CHNY/2025 [2023-24 | [A] BALU RAJKUMAR
4
5

S.Sridhar

T.Vasudevan

ITA 3300/CHNY/2025 |2018-2019 [A] SRI MAHAA LAKSHM| CONSTRUCTION
ITA3718/CHNY/2025 [2017-18 | [A] R PALANIYAPPAN

Ashok
Sundaresan

6|ITA 634/CHNY/2026  |2012-13 | [A] ROSALIE MERY, REDDIAR PALAYAM
7]ITA 674/CHNY/2026  [2013-2014 [A] K.NATARAJAN

8|ITA 811/CHNY/2026  [Not Applid [A] INTER CHURCH SERVICE ASSOCIATION
9|ITA 812/CHNY/2026  |2015-16 | [D] VELLAIAPPAN MANIMEGALAI

10|ITA 817/CHNY/2026  [2015-16 | [D] SETHURAMAN GURUSHANKAR

11]ITA 818/CHNY/2026  [2017-18 | [D] SETHURAMAN GURUSHANKAR

12(ITA 819/CHNY/2026  |2022-2023 [A] ASHOK KUMAR HUF

5378
13(ITA 822/CHNY/2026  |2020-21 [A] A2537 BATLAGUNDU PANCHAYAT EMPLOYEES
COOPERATIVE THRIFT AND CREDIT SOCIETY LTD

14|ITA 824/CHNY/2026  |2015-16 | [A] SUBRAMANIAM THAYASANKAR T.Vasudevan
15]ITA 832/CHNY/2026  |2015-16 | [A] VENKATARAMAN NATARAJAN |
16{ITA 834/CHNY/2026  [2019-20 | [A] ROYAL VALLEY AGRO

17{ITA 835/CHNY/2026  [2017-18 | [A] AHAMED KABEER ABDUL KADER

18|ITA 922/CHNY/2026  |2017-18 | [D] M/S. CHENNAI CITI CENTRE HOLDINGS Pvt Ltd
19|ITA 300/CHNY/2026  |2017-18 | [A] CHENNAI CITI CENTRE HOLDING Pvt Ltd R
20|ITA 946/CHNY/2020  |2017-18 | [A] G.RAMESH (RM)
21{ITA 1001/CHNY/2026 |2021-22 | [A] ASOKAN RAMDASS
22|ITA 1002/CHNY/2026 |2022-23 | [A] ASOKAN RAMDASS

23|ITA 1003/CHNY/2026 |(2024-25 [A] ASOKAN RAMADASS
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court room_2
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/ INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 02nd JUNE 2026 (TUESDAY)

pres ul e

. BEFORE HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
/ AND HON'BLE Sh.MANU KUMAR GIRI, JUDICIAL MEMBER

W IN COURT ROOM 2 (PART HEARD)

? Srl|Appeal Number Assmt. Ye|Assessee Name Counsel |Remarks |
1/SA 109/CHNY/2026  |2020-21 | [A] DEEPTI REDDY |
2|SA 110/CHNY/2026  |2021-22 | [A] DEEPTI REDDY 5. Sridhar
3|ITA 930/CHNY/2026  |2020-21 | [A] DEEPTI REDDY

|_4]ITA 931/CHNY/2026  |2021-22 | [A] DEEPTI REDDY

The Link for Hybrid Hearing is : https://itatchennal. my.webex,.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 03rd JUNE 2026 (WEDN ESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
IN COURT ROOM 2 (CLARIFICATION)
Srl|Appeal Number  |Assmt. Ye|Assessee Name Counsel_—m
1{ITA 1289/CHNY/2025 [2017-18 | [A] BOER AND FITCH RETAILS PVT. LTD. (SMC) S.5idhar (Er.) :
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 01-JUNE-2026 (MONDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
[A] K 1653 MUTHUGOUNDENPUDUR
PRIMARY AGRICULTURAL CO-OP
1{ITA 3971/CHNY/2025  |2018-19 |CREDIT SOCIETY (SREH) M.Karunanatham
2|SA 104/CHNY/2026 2016-17 [A] MR. LOGA PRAPAKARAN MATHAN Kl{Jharna B. Harilal
3|ITA 1572/CHNY/2026  12016-17 | [A] MR. LOGA PRAPAKARAN MATHAN KUMAR
4|SA 93/CHNY/2026 2023-24 | [A] SRI LAKSHMI AMMAL EDUCATIONAL TRUST
S|ITA 3877/CHNY/2025  (2023-24 | [A] SRI LAKSHMI AMMAL EDUCATIONAL TRUST
6]ITA 1473/CHNY/2026  [2017-18 | [A] DOT LED SCREENS INDIA PVT. LTD.
7]ITA 1487/CHNY/2026  |2013-14 | [A] SUBRAMANIAN LAVANYA (SMC)
8{ITA 1530/CHNY/2026  |2016-17 | [A] BJ EXPO PVT. LTD.
9|ITA 2486/CHNY/2025  |2017-18 [A] JBA METAL COMPANY
10]ITA 2665/CHNY/2025  [2012-13 | [A] S M SARVESWARAN HUF Murugabhoopathy
11]ITA 2690/CHNY/2025  |2018-19 | [A] GANGOTHRI FARMS & ESTATES
12|ITA 2691/CHNY/2025  |2020-21 | [A] GANGOTHRI FARMS & ESTATES
13|ITA 1744/CHNY/2026  |2017-18 | [A] GANGOTHIR FARMS & ESTATE
14/ITA 2696/CHNY/2025  [2013-14 | [D] BHADRESWAR VIDYUT PRIVATE LIM
15|ITA 3679/CHNY/2025  |2016-17 | [A] KARTHICK RAJA (SMC)
16|ITA 3681/CHNY/2025  [2018-19 | [A] ANIXTER INDIA PRIVATE LIMITED  [Shreyans Kochar
17|ITA 3684/CHNY/2025  |2013-14 | [D] MANJUNATH RAI PRAKASHRAJ
18|ITA 3687/CHNY/2025  |2018-17 | [A] AVANINDRA AGRO FARMS PVT, LTD|Rakesh Joshi
19|ITA 3690/CHNY/2025  |2016-17 | [A] VASANTHA KALYANASONDARAM
[A] PANANKATTOOR PRIMARY
AGRICULTURAL COOPERATIVE
20[ITA 3698/CHNY/2025  |2011-12 |CREDIT SOCIETY
21|ITA 3700/CHNY/2025  [2018-19 | [A] V.KUPPUSAMY
22(ITA 3701/CHNY/2025  |2019-20 | [A] RAMIREDDY SAMBASIVA REDDY
23|ITA 3703/CHNY/2025  12014-15 | [A] AYODHYA FLOUR MILLS PVT. LTD. [R.Vijayaraghav
24|ITA 4084/CHNY/2025  [2016-17 | [A] KOTTAIAH NAIDU DEVASENA
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25(ITA 1323/CHNY/2026 _ |2021-22 [D] SUSHMA CINE ARTS

26|ITA 1324/CHNY/2026  {2020-21 | [D] SUSHMA CINE ARTS
27|ITA 523/CHNY/2026  |2015-16 | [D] NEELAMEGAM ALAGARSAMY

28|ITA 564/CHNY/2026  |2016-17 | [D] NEELAMEGAM ALAGARSAMY

29|ITA 565/CHNY/2026 201718 |[D] NEELAMEGAM ALAGARSAMY \
30|ITA 566/CHNY/2026  [2018-19 | [D] NEELAMEGAM ALAGARSAMY \
31|ITA 567/CHNY/2026  |2019-20 [ [D] NEELAM EGAM ALAGARSAMY \
32|CO 26/CHNY/2026 2017-18 | [A] NEELAMEGAM ALAGARSAMY \

33{CO 27/CHNY/2026 2016-17 | [A] NEELAMEGAM ALAGARSAMY
34|ITA 1245/CHNY/2026  |2015-16 | [A] NEELAMEGAM ALAGARSAMY
35|ITA 1246/CHNY/2026  |2018-19 | [A] NEELAMEGAM ALAGARSAMY
36|ITA 1247/CHNY/2026  |2021-22 | [A] NEELAMEGAM ALAGARSAMY
37|ITA 1367/CHNY/2026  |2020-21 | [D] NEELAMEGAM ALAGARSAMY
38|ITA 1368/CHNY/2026  [2021-22 | [D] NEELAMEGAM ALAGARSAMY
39|ITA 1369/CHNY/2026  [2022-23 | [D] NEELAMEGAM ALAGARSAMY

40|ITA 1370/CHNY/2026  [2023-24 | [D] NEELAMEGAM ALAGARSAMY { {
The Link for Hybrid Hearing is https://tatchennai my webex comimeet/court_room_3 /U!
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
\

CAUSE LIST OF B BENCH FOR 02-JUNE-2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE SHR| S.R.RAGUNATHA, AM
IN COURT ROOM 3

Assmt. |[Assessee Name

[A] TAMIL NADU POWER FINANCE AND

Sri |Appeal Number

Counsel Name [Remarks

INFRASTRUCTURE DEVELOPMENT
1]ITA 3990/CHNY/2025  {2017-18 CORPORATION LIMITED S.Sridhar
2|ITA 3991/CHNY/2025  |2018-19 | [A] TAMIL NADU POWER FINANCE AND
3|ITA 3992/CHNY/2025  {2019-20 | [A] TAMIL NADU POWER FINANCE AND
4|ITA 3993/CHNY/2025  |2020-21 | [A] TAMIL NADU POWER FINANCE AND
S|ITA 3994/CHNY/2025  |2021-22 | [Al TAMIL NADU POWER FINANCE AND
6|ITA 3995/CHNY/2025  |2022-23 | [Al TAMIL NADU POWER FINANCE AND
T)ITA 3996/CHNY/2025  |2023-24 | [A] TAMIL NADU POWER FINANGE AND
8|ITA 1636/CHNY/2026  |2019-20 [A] TULSYAN NEC LIMITED B.Ramakrishnan
9|ITA 2528/CHNY/2025  |2016-17

[A] CHELLAM RAMANATHAN S.Sridhar

[A] DAEBU AUTOMOTIVE SEAT INDIA PG Baskar

[A] DR, ADIL AGARWAL Ashik Shah

[A] ALAGUVEL MADHANRAJ V.Dhanasekar
1311TA 3734/CHNY/2025 _|2017-18 | [A] AROUMOUGAM PRAGALANADANE |S.P.Chidambar

14|ITA 3741/CHNY/2025  [2014-15 | [A] DHWANI TECHNICAL TRADING LLP S Sridhar
15]ITA 3760/CHNY/2025  |2020-21 | [A] PALANISAMY SANKAR

10[ITA 3716/CHNY/2025  |2017-18
11]ITA 3732/CHNY/2025  |2023-24
12|ITA 3733/CHNY/2025  {2017-18

—

A.G.Sathyanara
16|ITA 807/CHNY/2025 2017-18 | [A] ANNAMALAI PANDIAN S.P.Chidambar
17]ITA 3755/CHNY/2025  12011-12 | [A] NAINASETTIYAR JAYAPRAKASH  [S.Jeciitha

18|ITA 3756/CHNY/2025  12012-13 | [A] NAINASETTIYAR JAYAPRAKASH
19]ITA 3757/CHNY/2025  [2013-14 | [A] NAINASETTIYAR JAYAPRAKASH
20|ITA 3758/CHNY/2025  |2014-15 | [A] NAINASETIYAR JAYAPRAKASH

21{ITA 3759/CHNY/2025  |2015-16 | [A] NAINASETTIYAR JAYAPRAKASH / )
The Link for Hybrid Hearing is htlps:mtatchennai.my.webex.comfmeetlcourl_room_S
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 03-JUNE-2026 (WEDNESDA
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
sl [Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
1 [SA 111/CHNY/2026 2019-20 | [A] ASN AHARA P.Rangaramanujam
2 [ITA 1445/CHNY/2026  |2019-20 | [A] ASN AHARA
3 |ITA 4115/CHNY/2025  |2017-18 | [D] 5 NO. BEEDI FACTORY G.Baskar
4 |CO 32/CHNY/2026 2017-18 | [A] 5 NO. BEEDI FACTORY
S5 _[ITA4117/CHNY/2025 201920 | [D] SAKTHIVEL MURUGAN S.Sridhar
6 [CO 7/CHNY/2026 2019-20 | [A] SAKTHIVEL MURUGAN
7 |ITA4112/CHNY/2025  [2019-20 | [A] BALAGANESAN ANJALI
8 |ITA 823/CHNY/2026 2017-18 | [A] SIVASUBRAMANIAN (SMC) Abhishek.M
9 |ITA 865/CHNY/2026 2020-21 | [A] ANANTHANARAYANAN RAVI
[A] PARAMBIKATTIL BHASKARAN
10 |ITA 2485/CHNY/2026  |2016-17 [SAJEEVAN S.Sridhar
[D] THE ICICI FOUNDATION FOR
11 |ITA 2572/CHNY/2025  |2013-14 [{INCLUSIVE GROWTH S.Vasudevan
12 |ITA 3783/CHNY/2025  [2016-17 | [A] C. THANGARAJ S.Sridhar
13 |ITA 4089/CHNY/2025 |2019-20 | [D] MARUTHUPANDIAN NEETHI DHEVAN
14 [ITA 4093/CHNY/2025  [2014-15 | [A] MARUTHAVANAN BALAMURUGAN |S.Venkatesh
15 ITA 4104/CHNY/2025 |2010-11 | [D] ANBUCHEZHIAN S.Sridhar
16 |ITA 4105/CHNY/2025  [2011-12 [ [D] ANBUCHEZHIAN
17 |ITA 4114/CHNY/2025  |2013-14 | [D] ANBUCHEZHIAN
18 |ITA 4116/CHNY/2025 |2018-19 | [D] WL EPIC MEDIA PRIVATE LIMITED |Rakesh Joshi
19 (ITA 4118/CHNY/2025 |2015-16 | [D] WL CPIC MEDIA PRIVATE LIMITED
20 |ITA 4119/CHNY/2025 [2016-17 | [D] WL EPIC MEDIA PRIVATE LIMITED A
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 04-JUNE-2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
srl |Appeal Number Assmt. [Assessee Name .

Counsel Name |Remarks
1 |ITA1683/CHNY/2025 {2017-18 | [A] NEW JOTHI REXINE HOUSE S.Sridhar
2 |ITA 1837/CHNY/2025 |2004-05 |[A]PVP VENTURES LTD B.Ramakrishnan

3 |ITA 2024/CHNY/2025  |2017-18 | [A] UDAYA KUMAR RUDRA KUMAR S.Sridhar

[A] CHANDRO PROCESS REP. BY ITS
4 |ITA 2453/CHNY/2025 |2017-18 |PARTNER T.Ramesh

5 |ITA 2594/CHNY/2025 |2020-21 | [A] AMSTEEL CASTINGS PRIVATE LIMIT{R.M.Narayanan

[A] GANDHINAGAR CRICKET AND
ITA 3619/CHNY/2025 |- SPORTS CLUB

J.Saravanan
ITA 3792/CHNY/2025 |2017-18 | [A] T. SRIKANTH N.V.Balaji

6
T
8 |ITA 3815/CHNY/2025  |2013-14 | [A] KALATHINGAL SHEELA
9 |ITA 3829/CHNY/2025  |2020-21 | [A] USMAN ALI SHAMSUNISHA (SMC) | Abhishek.M

10 |ITA 3856/CHNY/2025  |2007-08 | [A] PONNUSAMY RAMESH S.Sridhar

11 |ITA 3879/CHNY/2025  [2016-17 | [A] MARTIN RAJADURAI

12 |ITA 3882/CHNY/2025  |2020-21 | [A] CHIDAMBARAM VEERAMANI R.Subramaninan
13 |ITA 3987/CHNY/2025  |2017-18 | [A] DEEPA SILKS S.Sridnhar

14 |ITA 3988/CHNY/2025  |2017-18 | [A] DEEPA SILKS
(REPRESENTED) BY HIS LEGAL HEIR-

15 |ITA 3997/CHNY/2025  |2017-18 |SYED ISMAIL JAWAHAR B.Ramakrishnan
16 |ITA 4130/CHNY/2025  {2015-16 | [A] MRS. KANAKARAJ GEETHARANI  |M.Ragothaman
[A] SIR MUTHIAH CHETTIAR BOYS

17 |ITA 3999/CHNY/2025  [2015-16 [HIGHER SECONDARY SCHOOL TRUST
[A] SIR MUTHIAH CHETTIAR BOYS
18 |ITA 4000/CHNY/2025  |2016-17 _[HIGH ER SECONDARY SCHOOL TRUST

19 |ITA 2595/CHNY/2025 2013-14 | [A] MAMTHA ABILASH MUTHAA Uttamchand Jain

20 |ITA 2622/CHNY/2025 2015-16 | [A] MAMTHA ABILASH MUTHA /!

21 |ITA 2623/CHNY/2025  |201 6-17 | [A] MAMTHA ABILASH MUTHAA J

The Link for Hybrid Hearing is https: Ifitatchennai.my.webex. corn:’meetfcoun room_3 %
Drawlnﬁ and Dtsburaing Ofﬂcer

income Tax Appellate Tribunal
Chennai Benches, Chenn'?
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI ..
PART HEARD CAUSE LIST OF B BENCH FOR 01-JUNE-2026 (MONDAY) \
\\‘

—

BEFORE HON'BLE SHRI ABY T.VARKEY JUDICIAL MEMBER
AND HON'BLE _SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
sr| |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
[A] FT 66 KANDAMANGALAM
1 |TA 1362/CHNY/2026  {2019-20 [PANCHAYAT UNION TEACHERS COOP
2020-21 | [A] TRANSSYS SOLUTIONS PRIVATE LIMB.Ramakrishnan

2 {ITA 1393/CHNY/2026
The Link for Hybrid Hearing is https:Hitatchennal.my.webex.com!meetfcourt,room_?.

!

)
Drawing and Disbursing Officer .
s, 3= 9
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income Tax Appellate Tribunal,
Chennai Benches, Chennal b
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12 AT 2021 - 15 3T 2023
TS Srdfteity iftrewor, 99 %

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 02-JUNE-2026 (TUESDAY)
BEFORE HON'BLE SHRLINTURI RAMA RAO, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

1 |ITA3664/CHNY/2025  |2020-21 [D] MANJUNATH RAI PRAKASHRAJ
The Link for Hybrid Hearing is https:/itatchennai.my.webex.com/meet/court_room_3

Income Tax Appeliate Tribunal, ‘
Chennal Benches, Chenn%/
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 04-JUNE-2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
sl |Appeal Number Assmt. |Assessee Name Counsel Name
1 |SA123/CHNY/2026  [2020-23 | [A] VENKATASWAROOP REDDY
2 |ITA123/CHNY/2026  [2079-23 | [A] VENKATASWAROOP REDDY N.V.Balaj .
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3 \)

s ™

Officer
Drawin and Disburslng i



TaeR ey aiftrewor, 33 6
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 01 JUNE 2026 (MONDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM -01

Assmt.
5/rl Appeal Number Year Assessee Name Counsel Name Remarks
1|ITA 3008/CHNY/2025 |2014-15 | [A] VARSHINI ASSOCIATES PMKathir (sMQ)
2|ITA 3459/CHNY/2025 |2014-15 [A] DR. RAJ B SINGH Abishek Murali

3|ITA 515/CHNY/2026 |2017-18 | [A] RAMALINGAM MAHENDRAN

4{CO 13/CHNY/2026 2008-09 | [A] KAIPATHUR VENKATAKRISNAN
5|ITA 520/CHNY/2026 2008| [D] KAIPATHUR VENKATAKRISNAN
[D] ARUPUKOTTAI SBK GIRLS HIGHER
SECONDARY SCHOOL MANAGING
6|ITA 521/CHNY/2026 |2013-14 [BOARD

~]

ITA 522/CHNY/2026 |202021 | [AIN RAJAMONI

(A] PHOTON INFOTECH PRIVATE
8|ITA 524/CHNY/2026 |2014-15 |LIMITED

[A] NAGARAJAN THIYAGARAJAN
o|ITA 526/CHNY/2026  [2020-21 |GANESH

10|ITA 527/CHNY/2026  [2018-19 [A] SRI HARI KRISHAN NAGAI MALIGAI |T.Vasudevan

11|ITA 528/CHNY/2026  {2019-20 [A] SRI HARI KRISHAN NAGAI MALIGAI |T.Vasudevan

12|ITA 529/CHNY/2026  [2020-21 [A] SRI HARI KRISHAN NAGAI MALIGAI |T.Vasudevan

13|ITA 530/CHNY/2026  [2021-22 | [A] SRIHARI KRISHAN NAGA! MALIGAI [T.Vasudevan
Meeting link - https://itatchennai.my.webex.com/meet/court_room__]ﬂ

Meeting number :-2640 936 4081 .
7 —_ e)-b
R %””f\ 9

\' Drawin: If\: pisbursing Officer

Income Tax Appellate Tribungl.
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 02 JUNE 2026 (TUESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

IN COURT ROOM -01

AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER

Assmt, N0
Srl _[Appeal Number Year Assessee Name Counsel Name Remarks &
[A] OPC ASSET SOLUTIONS PRIVATE \
1IITA 2230/CHNY/2026 [2018-19 [LnaiTep e %
[A] OPC ASSET SOLUTIONS PRIVATE \\K
21ITA 2231/CHNY/2026 [2018-20 [UmiTeD -
2020- | [A] OPC ASSET SOLUTIONS PRIVATE
3|ITA 2232/CHNY/2026 [2021  [LmiTep L
[A] OPC ASSET SOLUTIONS PRIVATE
41ITA 2233/CHNY/2026 202122 |LimiTeD EH
2022- [ [A] OPC ASSET SOLUTIONS PRIVATE
S|ITA 2234/CHNY/2026 [2023  |umiTep EY -
2023- [ [A] OPC ASSET SOLUTIONS PRIVATE
6ITA 2235/CHNY/2026 [2024  |LumiTeD £
2024- [ [A] OPC ASSET SOLUTIONS PRIVATE
7|ITA 2236/CHNY/2026 [2025  |LmiTep EH
[A] OPC ASSET SOLUTIONS PRIVATE
8/SA 126/CHNY/2026  |2018-19 |LmITED
[A] OPC ASSET SOLUTIONS PRIVATE
9|SA 127/CHNY/2026  [2019-20 |LmiTeD
2020- [ [A] OPC ASSET SOLUTIONS PRIVATE
10[SA 128/CHNY/2026  [2021  |ummep
[A] OPC ASSET SOLUTIONS PRIVATE
11[SA 129/CHNY/2026  [202122 |umiTeD
2022- [ [A] OPCASSET SOLUTIONS PRIVATE
12|SA130/CHNY/2026  |2023  |LmiTeD
2023- [A] OPC ASSET SOLUTIONS PRIVATE
13/SA 131/CHNY/2026  [2024  [umiTeD
2024- | [A] OPC ASSET SOLUTIONS PRIVATE
14/SA 132/CHNY/2026 2025 LIMITED
15|ITA 2/CHNY/2026__[2015-16 | [A] APPU GOUNDER RAMIESH 5. Sridhar (SMC)
L6|ITA 3/CHNY/2026 1201819 [ A] MEDIHUB SCIENCETEC PVT. LTD.[R. Alshwarya
17|ITA 7/CHNY/2026 2021-22 | [A] PRATIPA CASHEWS
1B|ITA 8/CHNY/2026 2023-24 | [A] PRATIPA CASHEWS
19{ITA 531/CHNY/2026 (2017-18 [A] SUBRAMANIAM SARAVANAN T.Vasudevan
20|ITA 532/CHNY/2026 |2018-19 [A] SUBRAMANIAM SARAVANAN T.Vasudevan
21|ITA 533/CHNY/2026 |2019-20 [A] SUBRAMANIAM SARAVANAN T.Vasudevan
22]TA 534/CHNY/2026 202021 | [A] SUBRAMANIAM SARAVANAN |7 vasuderen
1A] SKI JEYAPRABHA JEWELLERS
23(ITA 535/CHNY/2026 |2017-18 PRIVATE LIMITED T.Vasudevan
[AT SRI JEVAPRABHA JEWELLERS
24|ITA 536/CHNY/2026 |2018-19 PRIVATE LIMITED T.Vasudevan
[ATSRI JEYAPRABHA JEWELLERS
25|ITA 537/CHNY/2026  [2019-20 |PRIVATE LIMITED T.Vasudevan
[A] SRI JEYAPRABHA JEWELLERS
26|ITA 538/CHNY/2026 |2020-21 |PRIVATE LIMITED T.Vasudevan .
[A] SRI JEYAPRABHA JEWELLERS - T 1%
27|ITA 539/CHNY/2026 |2021-22 |PRIVATE LIMITED T ]
Meeting link - https:// itatchennai.my,webex.com/mee;‘/_;:gs(w' mg;:rs% o

Meeting number :-2640 936 4081

i
income Tax Appeliate Tribunal,
Chennai Benches, Chenngl™
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 03 JUNE 2026 WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM -01

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks

1l\tA 2229/cHNY/2026 |2019-20 | [A] M/S WS INDSTRIES INDIALTD B. Ramakrishnan _[EH
[A] M/S. ACCORD DISTILLERS &
5|1TA 2273/CHNY/2026 |2016-17 |BREWERS PRIVATE LIMITED B. Ramakrishnan _[EH
[A] ARIVUTHIRUKKOIL NEYVELI
3ITA 540/CHNY/2026  [2019-20 |MANAVALAKALA| MANDRAM TRUST
alITA 541/CHNY/2026 [2014-15 | [A] PRAVEENA JAWAHAR
S[ITA 542/CHNY/2026 _|2013-14 | [A] PATTABI SAMPATH KU MAR T.Vasudevan
o[\TA 543/CHNY/2026 [2021-22 | [A] VELLAISAMY KALAVATHY Y. sridhar
~TITA 544/CHNY/2026  |2020-21 | [A] RSASANKARAIVER FIRM Y. Sridhar
alITA 545/CHNY/2026 [2015-16 | [A] USHA RAMASU BRAMANIA D. Anand
SI\TA 547/CANY/2026 _|2015-16 | [A] JEVARAM MANIRAJA
TolITA 549/CHNY/2026 _|2022-23 | [A] AZAAD TIMBER
[A] RAMACHANDRAN ROHIT
11TA 550/CHNY/2026  [2016-17 |JAGANATHAN D. Anand

[A] AMTEX DIGITAL CORPORATION
12|ITA 551/CHNY/2026 2018-19 |PRIVATE LIMITED

13|ITA 553/CHNY/2026 2018-19 | [A] N RAJAMONI

Meeting link - https://itatchennai.my. webex.com/meet/court_room_ 1

Meeting number --2640 936 4081
ywm%(s/, 5

win and Disbursmg Oﬂ'!cer

Income Tax Appeliale Trlhunal
Chennai T rrtes Chennal
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CAUSE LIST - ( )
e :OF ;:E:CH FOR 04 JUNE 2026 (THURSDAY
NSRRIt Ei GEORGE GEORGE.K, VICE PRESIDENT
INTURI RAMA RAO, ACCOUNTANT M
IN COURT ROOM -01 e

Srl_|Appeal Number ol
Year Assessee Name
Counsel Name

ITA 194/CHNY/
2026 |2018-
18-19 | [A] LOGANATHAN MEENALOCHANI  [Mr. K
r. K. Sridhar

=

2[ITA 554/CHN
¥/2026 12019-20 [ [A] RAJENDRAN SE
3{ITA 559/CH .
NY/2026
4/CO 12/CHNY, ORI
. L EPIC
i SGWCHN/Y/C;EG o[l Ep xEDIA PRIVATE LIMITED
T 26 [2017-18 [ [D]ANS DHIWAM e
e 562/CHNY/2026 2020-21 [ [D]SURAAJJ i —
a2/ 3;6 2017-18 | [DJ KIS JEWEff:fE;LERS
o[ITA 563/CH o
aozs ] PVNSK SADHI
2022-23 | [D] PUNSK SADH;::::: E S
TRUST

Meeting link
- https:
Mees! ps://itat i
eeting number :-2640 936 40;h1e“nar.mv.webex.com/ meet/court_r
_room_1 )}

arferaTd,
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Drawing and Disbursing Officer ;
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Income Tax Appellate Tribunal,
Chennai Benches, Chenﬂg_l_




INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "C" BENCH FOR 01 JUNE 2026 (MONDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND BEFORE HON'BLE Ms.,S.PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 2 (PART HEARD)

Appeal Number |Assmt. YedAssessee Name Counsel Remarks
1| ITA 416/CHNY/2026 | 2015-16 | [D] PERIASAMY JANAKAR :
2| ITA 416/CHNY/2026 | 2015-16 | [D] PERIASAMY JANAKAR
3| ITA417/CHNY/2026 | 2016-17 | [D] PERIASAMY JANAKAR
4| ITA 416/CHNY/2026 | 2015-16 [ [D]/PERIASAMY.JANAKAR
5| CO 33/CHNY/2026 | 2015-16 | [A] PERIASAMY JANAKAR
6
7
8
9

—

Sr

CO 34/CHNY/2026 | 2016-17 | [A] PERIASAMY JANAKAR
ITA 1980/CHNY/2026 | 2013-14 | [A] PERTASAMY JANAKAR
ITA 3717/CHNY/2025 | 2017-18 | [A] PERIASAMY JANAKAR

ITA 401/CHNY/2026 |2020-21 | [A] SAJI GEORGE

10T 1603/CHNY/2026 (2016 - 17 | [A] PADMANABAN PRABAHARAN (SMC) /A
11[IT 1638/CHNY/2026 |2018-19 |op PRIMARY AGRICULTUREAND Chle Cioop PAem|Lbel /)
Meeting link - https://itatchennai.my.webex.com/meet/court_r% U/ ~ | &
Meeting number :-2643 076 7091 __oON _ : “)
3mex fficer
\& Drawing and nish‘;:rsing 0 Ny ﬂf—lg

Jncome Tax Appellate Tribunal,

& ihennal Benches, Chen

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF "C" BENCH FOR 01 JUNE 2026 (MONDAY)
HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER

AND BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOM 3 (PART HEARD)
1|ITA 162/CHNY/2026  [2015-16 | [A] EERANOLLA LOKESWARA
2|ITA 286/CHNY/2026 |2016-17 [ [A] EERANOLLA LOKESWARA
3|iTA 287/CHNY/2026  |2017-18 | [A] EERANOLLA LOKESWARA
4|iTA 288/CHNY/2026  |2018-19 | [A] EERANOLLA LOKESWARA
5|ITA 289/CHNY/2026 [2019-20 | [A] EERNOLLA LOKESWARA /
Meeting link - https://itatchennai.my.webex.com/meet/court_room

Meeting number :-2644 920 3834 \&g/\ —N

isbursing Officer
Drawlng and Di 5 e

income Tax Appellate Trlhun_al.

Chennai Benrh"" f‘.henf(f"\




INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF C-BENCH FOR 04 JUNE 2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

IN COURT ROOM 3 (PART HEARD)

ITA 289/CHNY/2026

2016-17

[A] BAS HOLDINGS PVT. LTD.

ITA 956/CHNY/2026

2018-19

[A] ELANGO

ITA 1031/CHNY/2026

2018-19

[A] P. VASUKI

ITA 1035/CHNY/2026

2018-19

[A] RAMESHBABU

ITA 1000/CHNY/2026

o [u|s |w | =

2018-19

Ganapathy

ITA 3299/CHNY/2025

2018-19

Ganapathy

Meeting link - https://itatchennai.

MTIHR

Drawing and Disbursing Officer

P vy, g i, A

Income Tax Appellate Tribunal,
Chennai Benches, Chennai
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FORO 01-JUNE-2026 (MONDAY) |
Before MS.§. Padmavathy_?ﬁm & Shri MANU KUMAR GIRI, JM
o IN COURT ROOM 9
/rT \Appeal Number Assmt. |Assessee Name Counsel Name  Remark
Year S

[A]-TRIMEX INDUSTRIES PRIVATE
1|IT(TP)A 131/CHNY/2024 [2021-22 |LIMITED (TPC)

‘ [A] RANSTAD INDIA PRIVATE
2{IT(TP)A 135/CHNY/2024 |2021-22 |LIMITED (TPC)

2022- | [A] DECISION MINDS INDIA
3|IT(TP)A 37/CHNY/2026 2023 PRIVATE LIMITED (TPC)

2022- | [A] DECISION MINDS INDIA
4|SA 95/CHNY/2026 2023 PRIVATE LIMITED

[A] ARCADIA CONSULTING

S5|IT(TP)A 90/CHNY/2024 |2021-22 SERVICES PRIVATE LIMITED (TPC)

[A] M/S. TRANS UNION GLOBAL
IT(TP)A 99/CHNY/2024 |2021-22 TECHNOLOGY CENTER LLP (TPC)

("}

7|ITA 3553/CHNY/2025  |2017-18 | [A] MANOJ SHARMA

8|ITA 495/CHNY/2026 2018-19 | [A] KARTHIKEYAN JEYAKUMAR

Meeting link b= https://itatchennai.my.webex.com/meet/court_room -02_
Meeting number :-2643 076 7091

\A:;W‘T’Q;L’Zz\m plas i

Drawing and Disbursing Officer
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COME TAX APPELLATE TRIBUNAL, CHENNAI ,

IN
¥ - UESDAY
CAUSE LIST OF D BENCH FOR0 02-JUNE ZSZ:U(A;AR GIRI) "
Before Shri GAGAN GOYAL, AM & Shri MAN 1
_ IN COURT ROOM 4 -
Sl |Appeal Number Assmt. [Assessee Name |Counsel Name s emark
Year
[AHANON AUTOMOTIVE l
1|ITA 32/CHNY/2018 2013-14 |SYSTEMS INDIA P. LTD
[A] HANON AUTOMOTIVE l I
2|ITA B00/CHNY/2017  |2012-13 |SYSTEMS INDIA PVT. LTD.
[A] HATSUN AGRO PRODUCTS J 7
3|CO 29/CHNY/2026 2018-19 |LIMITED
[D] HATSUN AGRO PRODUCTS ] l
4[ITA 220/CHNY/2026  [2018-19 |LIMITED
[A] APPTIUM TECHNOLOGIES ] l
5|IT(TP)A 37/CHNY/2025 |2022-23 |INDIA PRIVATE LIMITED (TPC)
|
6|ITA 2651/CHNY/2026  [2019-20 | [A] CHANDRA SEKAR REDDY (SMC) I I
Meeting link - https://itatchen hai.my.webex.com/meet/court_room_4 [
Meeting number :-26434158210
IR el 3rflramor, ¥t S |
INCOME TAX APPELLATE TRIBUNAL, CHENNAI /
CAUSE LIST OF D BENCH FORO 03-JUNE-2026 (WEDNESDAY)
Before Shri GAGAN GOYAL, AM & Shri MANU KUMAR GIR). J f
= < IN COURT ROOM 4 |
Srl - |Appeal Number Assmt. |Assessee Name Counsel Name ! Remark} lf'
|

Year s

[A] YOUNSHIN AUTOMOTIVE

1|CO 8/CHNY/2026 2021-22  [INDIA PRIVATE LIMITED

[D] YOUNSHIN AUTOMOTIVE

ITA 14/CHNY/2026 2021-22  [INDIA PRIVATE LIMITED

[A] AP VANNIARAJAN AND ’ 7’
SA 135/CHNY/2026 2018-19 |COMPANY I

|

.
|
|

]

o

[A] AP VANNIARAJAN AND

4(ITA 2706/CHNY/2026  [2018-19 COMPANY
[A] INTELLECT DESIGN ARENA

S[ITA 3570/CHNY/2025  |2021-22 LIMITED
[A] 3M ELECTRO AND

6|ITA 746/CHNY/2017 2012-13 |[COMMUNICATIONS INDIA
[D] 3M ELECTRO &

| 7|ma 1690/CHNY/2016  [2011-12 COMMUNICATIONS INDIA P. LTD.

|

Meeting Tink - https://itatchennai.my.webex.com meet,
Meeting number :-26434158210 /e COUR._YG0m
o~ —~9? J ;
& 39 2
Sirevor IwTH
D . r
raw ar:"dhl'.Msl:Jursil}r_n..agra"c;g}igﬁ.-a:;13

Incorg Tan Appeliate '-;buggl

?cn tng Tonghe “henn



B LI G R E A G M)

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FORO 04-JUNE-2026 (THURSDAY) I
Before Shri GAGAN GOYAL, AM & Shri MANU KUMAR GIRI, JM

= IN COURT ROOM 4
Appeal Number Assmt. [Assessee Name Counsel Name  |Remark
Year 5
[A] KINGFA SCIENCE &
1\IT{TP)A 13/CHNY/2025 [2020-21 |TECHNOLOGY (INDIA) LIMITED
\ [A] AVT NATURAL PRODUCTS
2|IT(TP)A 30/CHNY/2025 |2018-19 |LTD. (TPC)
[A] MURUGAN
3|ITA 1150/CHNY/2026  |2018-19 |SHANMUGANATHAN
[A] M/S. SAINT GOBAIN INDIA
4|ITA 3002/CHNY/2025  |2015-16 |PVT. LTD.
[D] SAINT - GOBAIN INDIA
5|ITA 3242/CHNY/2025  |2015-16 |PRIVATE LIMITED
6lITA 4128/CHNY/2025  {2015-16 | [A] RAMATAS REVATHI
Meeting link - hitps:// ftatchennai.my.webex.com/meet/cou rt_room_4

Meeting number :-26434158210
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FORO 03-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER
IN COURT ROOM 2 for clarification -

Srl |Appeal Number Assmt. |Assessee Name Counsel Name
1|IT(TP)A 121/CHNY/2024 [2021-22 | [A] M/S. POCLAIN HYDRAULIS .
eeling link =N tps://|tatchennal.my.webex.com/meet/court__room

Meeting number :-2643 076 7091

Tt el srftrEr, Bt @S
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FORO 03-JUNE-2026 (WEDNESDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOM 3 (PART HEARD MATTERS)

Srl |Appeal Number Assmt. |Assessee Name Counsel Name  |Remark
Year S
IT(TP)A 10/CHNY/2026 [2018-19 | [A] TVS SUPPLY CHAIN
1 SOLUTIONS LIMITED (TPC)
IT(TP)A 11/CHNY/2026 [2020-21 | [A] TVS SUPPLY CHAIN '
2 SOLUTIONS LIMITED (TPC)
IT(TP)A 12/CHNY/2026 [2021-22 | [A] TVS SUPPLY SOLUTIONS
3 LIMITED (TPC)
ITA 459/CHNY/2026  (2018-19 | [D] TVS SUPPLY CHAINS
4 SOLUTIONS LTD
ITA 954/CHNY/2026  [2020-21 | [D] TVS SUPPLY CHAIN
5 SOLUTIONS LIMITED
ITA 955/CHNY/2026  [2021-22 | [D] TVS SUPPLY CHAIN
6 SOLUTIONS LIMITED
Meeting link - https://itatchennai.my.webex.com/meet/cou rt_room_3

Meeting number :-2644 920 3834

Drawing and Disbursing Officer :
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